
ANNEXURE VII 

 
FORMATS FOR SUBMISSION OF PROPOSALS FOR INNOVATIVE/ 

SPECIAL PROJECTS UNDER SJSRY 
 
 
1. Name of the Project: 
 
2. Principal Applicant: 
 
3. Conceptual Background of the Project and Features which make it special/ 

innovative for sanction under Innovative/Special Projects of SJSRY and why it 
can not be taken up under normal SJSRY or other Programmes being 
implemented in the city/town:  
 
Possibility of replicability of the project after completion: 

 
4. Area of the Project: Profile of the project area and how the key project 

activities are suitable for the area and the local people. 
 
5. Project objectives: 
 
6. Project strategy: 
 
7. Project period and Action Plan/Milestones (year-wise) for implementation of 

the Project:   
 
8. Project scope: Key activities to be taken under the Project: 
 
9. Details of Beneficiaries – Total No./No. under BPL category/No. of 

SCs/STs/Women /Differently-abled etc. and their linkage with the activities 
taken in the Project: 

 
10. Implementing Agency, to whom the funds are proposed to be released for 

implementation: 
 
11. Role of Line Departments/ NGOs/Other institutions: 
 
12. Bench Mark Survey, for indicators on which the success of the project would 

be monitored and evaluated: 



  
13. Integration with other on-going urban development and social sector 

development programmes in the area and arrangements for dovetailing funds 
from non-SJSRY resources and securing convergence: 

 
14. Modalities for Implementation of Project: 

 
A. Securing raw materials supply: 
B. Securing technical know-how: 
C. Infrastructure development: If infrastructural facilities are proposed to 

be built, then mention how the same will benefit the urban poor. How 
will the facilities be maintained and how will the provision of staff, 
running costs etc. be met after the Project is completed: 

  
D. Marketing arrangements: Arrangement for marketing of produce in 

existing markets, strategy for expanding market in future, details of 
forward and backward linkages: 

E. Training component: Training needs assessment, identification of skills 
training institutes, duration of training, funding details and arrangements 
for training, etc.: 

 
15. Expected Benefits/ Impact of the Project - in terms of increase in income of 

the poor, year-wise income growth parameters identified etc. 
 
16. Risk factors affecting the project objectives of increasing the income of poor 

beneficiaries etc. and the modalities to minimize risks. 
 
17. Monitoring and evaluation of project: Mention various parameters based on 

which the project is to be monitored and evaluated. How will the project 
activities be sustained after completion of the Project? 

 
18. Technical appraisal of the Project: technical scrutiny and feasibility of the 

Project (Please indicate whether the concerned technical department/wing of 
the State Government/State Nodal Agency has vetted the Project. If yes, state 
the comments of the appraising agency. 

 
19. Economic appraisal of the Project: (The Project may be got appraised and 

results of the economic analysis/appraisal regarding the economic viability of 
the Project, may be indicated appropriately). 

 



20. Estimated Project Cost: (Please indicate the Central, State and Urban Local 
Body shares; Credit component, if applicable; Contribution from other sources 
and from beneficiaries). The estimated cost should indicate the total cost and 
activity-wise/ source-wise costs also. 

 
      Activity 1 Activity 2 ……... Total 

Central Share 
State Share 
Bank Credit  
NHC/CDS Funds 
Beneficiary Contribution 
Other Sources – NGOs etc. 
Total 
 

 Repayment schedule in the case of Loans 
 
21. Whether the Project or part thereof has been submitted to any other agency?  

If yes, the results thereof.  If the Project or its part had been rejected the 
reasons there of. 
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	List of circulars that have been consolidated in the Master Circular 
	Date
	RPCD.SP.BC.5/09.16.01/98-99
	RPCD.SP.BC.69/09.16.01/99-2000
	RPCD.PLNFS.BC.73/09.04.01/2001-02
	RPCD.SP.BC.116/09.16.01/2002-03
	RPCD.No.SP.BC.50/09.16.01/2002-03
	RPCD.No.SP.BC.05/09.16.01/2003-04
	RPCD.No.SP.BC.72/09.01.01/2003-04
	RPCD.No.SP.BC.80/09.16.01/2003-04
	RPCD.No.SP.BC.06/09.16.01/2004-05
	RPCD No SP BC 30/09.16.01/2009-10
	RPCD CO GSSD BC No.55/09.16.01/2012-13










